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a)

b)

Compensation to the Farmers

SMT. KIRAN CHOUDHARY, MLA: Will the Power Minister be pleased to

state:-

whether it is a fact that no compensation has been granted to the farmers in
whose land electricity line has been laid down for the construction of 30KV
power grid in Nimriwali village of Bhiwani by the Power-Grid;

if so, the details thereof together with the time by which the compensation is
likely to be given to effected farmers of villages Haluwas Majra, Devsar,
Devsar Malawas, Ghirana Kalan, Ghirana Majra, Parhlad Garh,
NawakiDhani,  Rajgarh, Nimriwali, @ Nand Gaon, DhanaNarsan,

DhanalLadanpur, Goripur and Kitlana?

RANJIT SINGH, POWER MINISTER, HARYANA

a) No, Sir.
b) Crop compensation amounting to Rs. 41.86 lacs has been paid to the farmers by

Power Grid Corporation of India Limited (PGCIL - Govt. of India undertaking).

The crop compensation to the affected farmers/landowners is being paid by

Power Grid Corporation of India Limited generally within 15 to 20 days after

receipt of claim form duly certified by Patwari (Revenue) & village Sarpanch

concerned.
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